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time 820 and orders have since been
issued debarring him from obtalning
licences in future, Two licences for
the export of onions were. however,
{ssued to him early this year when the
allegation agajnst, him was under (n-
vestigation.

ExporY oF FrssiNg Ners

*950. Kamaezi Asnie Mascarepe: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether fishing nets are export-
gd to Ceylon from Travancore-Cochin
tate;

(b) if a0, under what conditions; and
(c) whether permits to export nets
are given and if so, whether to Tra-
vancoreans or those outside the State?

The Miniater of Commerce and In-
dustry (Shri T. T. Krishaamachari):
(a) to (¢). Exoorts of flshing nets to
Ceylon are allowed. The quantity
allocated for export until the end of
the year was equivalent to two hundred
thousand lbs. of yarn. Licences are be-
Ing issued on the first come first served
principle to any one In the States of
Madras and Travancore-Cochln from
the ports of Dhanushkodl. Tuticorin,
Alleppey. Quilon and Cochin. Exports
from other ports are not allowed. No
other conditions have been imposed.
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The Minister of Rebabllitation (Shri
A. P. Jain): (a) 59 Relief camps.
statement showing the location of
camps is laid on the Table of the
gouieé] |See Appendix V, annexure

0. .

(b) During the current financial year
an expenditure of about Rs. 91 lakhs
have been incurred upto 30th Septem-
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ber, 1952 In respect of these camps as
also certain permanent Liability
Campds in the Eastern aoune.

(c) The reasons sre mainly as fol-
lows: —

() Al inmates admitted before
the new fnflux from East
Pakistan have not yet been
rehabilitated; and

(il) Heavy admissions have been
made due to the recent Influx
as a result of the introduction
of Passport System.
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The Minister of Bebabtiitation (Sbri
A. P. Jain): (a) 31 lakba approxi-
mately.

(b) Varlous types of rehabllltation
loans are granted for house-building.
agriculture, business, trade and pro-
ession, Built houses, homestead and
agricultural lands are also provided.
Displaced Persons have been rehabi-
litated all over the States of West
Bengal, Assam. Manipur, Trlpura,
Bihar, Orisss, U.P. and Andamans.

(c) Rs, 3564.22 lakhs upto 31st March,
1952.

INTERNATIONAL TSA MARWET
ExpaNs1IoN BoOARD

4933, Shri A. C. Guda: (a) Will the
Minister of Commerce and IadusWy
be pleased to state whether the Inter-
national Tea Market Expansion Board
is a limited company incorporated
under the Companies Act of the UK.?

(b) if so, who are its shareboldere?

{(¢) How have its shares been
dlvided?

(d) How is §t being managed?





